NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 16.10.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Chartered Accountant for Petitioner Company is present. He
informed the Tribunal that, reports are not available with R.D office
when he enquired with the R.D office. He is directed to pursue with the
ROC and send the reports to this Tribunal to proceed further He is also
directed to file Affidavit of the Company Authonty for a;zy disposing 59/
by R.D. List it on 13/11/2017.
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